
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

CORAM

NAME OF THE PARTIES: The Federal Bank Limited

Trio Fab (lndia) P!,t. Ltd.

SECTION OF THE COMPANIES ACT: t & BP Code 2016

C.P No. l3o9/(MAH)/2017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI,ASENAPATTry
MEMBER (T)

SIGNATURE

Present:

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LAW TRIBUNAL ON 19.12.20l7

S. No NAME DESI NATION

ORDER
CP No.13O9/ I&BPlNCLT/MB/MAH/2017

None present. List this matter on 27,2.2018

lsd/-.< sd/-
B.S.V. PRAKASH KUMAR

Member (Judiciai)
V. NALLASENAPATHY
lYember (Technical)


